
(c) whether -they have since been 
set free and charges, if any, against 
them withdrawn? 

The Minister of Finance (8hri 
Saehindra Chaudhuri): (a) The office 
of the Reserve Bank was situated in-
side the U. p. Secretariat compound. 
Six employees of the Bank were arres-
ted by the police on the 13th May 1966 
for allegedly having taken part in the 
demonstrations by the U,P. Govern-
ment employees in front of the Secre-
tariat. Two other employees, against 
whom warrants were issued, surren-
dered in the Court on the 16th May 
1966. 

(b) Government of India have no 
information. 

(c) Two of the employees have 
since resumed their duties. The 
charges against the remaining six em-
ployees have not been sO far with-
drawn by the State Government. 

Bongenakal Project 

3!M5. Shri B. C. Linea Reddy: 
Shri P. B. Chakraverti: 

Wil the Minister of Irrigation and 
Power be pleased to state: 

(a) whether any estimate has been 
prepared fOr the Hogenakal project in 
Mysore and Madras state: 

(b") if so, the cost thereof; 

(c) the power it is likely to gene-
rate and the area likely to be irrigated 
both in Madras and Mysore States; 

(d) when the same will be taken up; 
and 

(e) the reasons for the delay? 

The MinIster of Irrigation and POWer 
(Shri Fakhruddin Ahmed): (a) and 
(b). According to the project report 
prepared by the Madras State Electri-
city Board, the estimated cost of the 
Ho-~",kal Project is Rs. 55.56 crores. 
The Government of Mysore are still 
investigating the Hopan'lkal project 

and no estiinate of cost has tio far 
been prepared. 

(c) The HQgenakal Project, .. en-
visaged by Madras, is expected to 
afford a firm power potential of 44c. 
MW at 60 per cent load factor and no 
irrigation works are included. The 
potentialities of the project under in_ 
vestigation by the Mysore Govern-
ment are not yet known. 

-(d) and (e). The Project can be 
taken up only after the investigations 
of all alternatives are completed, the 
feasibility is established an agreed 
solution in regard to the inter-State 
and other aspects are evolved and 
project is approved for implementa-
tion. 

Upper Krishna Project 

39t6. Shri H. C. Linea Reddy: 
8hri P. R. Chakraverti: 

Will the Minister of Irrication and: 
Power be p'eased to refer to the replT 
given to Starred Question No. 1109 on 
the 17th March, 1966 and State: 

(a) the final decision taken on the 
question of taking up the Uppu 
Krishna Project as a Centrally IIpOn-
sored scheme; 

(b) its estimated cost thereof; and 

(c) the area it is likely to irrigate 
in the arid zone of Mysore State with 
the expected food yield? 

TIle MiDister of IrripUoa IIIUf 
Power (Shri Fakhraddin Ahmed): 
(a) The matter is still under consi-
deration in the context of the General 
question regarding the manner of 
financing of large multi-purpose pro-
jects. 

(b) and (c). The estimated cost of 
the revised Upper Krishna Project-
Stage I, is Rs. 5900 lakhs. The Pro-
ject is expected to irrigate an area of 
6 lakh acres and the annual fool pro-
duction is like'y to be of the order of 
1.9 lakh tons_ 
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stilzers of Watches and Pak Currency 
in Calcutta 

3MB. Shri VilIhwa Natb Pandey: 
Will the Minister of Finance be 
pleased to s~ate: 

(a) whether it is a fact that 1208 
pieces of wrist watches and Pakistani 
currency amounting to Rs. 2671 were 
among the smuggled goods seized by 
the Customs Officers and Central Ex-
cise Collectorate, Calcutta in March, 
1966 in Calcutta; and 

(b) if so, the action taken by Gov-
ernment in the matter? 

fte Minister 01 FillaDce (Shri 
Sachlndra Chaudhurl): (.) In March, 
1966 the officers of the West Bengal 
Central Excise Col'ectorate seized 711 
wrist watchl!s of foreign origin in Cal-

cu'tt. lIDd 41'1 watCh-~ 'of torelgD 
angm o1!tSide Cali!utta. They arso 
seized Pakistani currency amoUntmg 
to Rs. 91_ during the same month. 

(b) Five Persons were arrested ill 
connection with the caes of seizures of 
wrist watches some of which have been 
adjudicated while others are in the 
process of adjudication. In two cases 
the wrist watches have already been 
confiscated. Persons involved in the 
case of seizure of watch bands were 
arrested and prosecution in a court of 
law launched. The watch-bands and 
the currency have also been confiscat-
ed. 

Credit to Sndan 

3919. Shri Vishwa Natb l'Iuuley: 
Will the Minister of Finance be pleas_ 
ed to refer to the reply given to Star-
red Question No. 601 on the 17th 
March, 1966 and state: 

(a) whether the discussion with the 
Government of Sudan to extend the 
credit of Rs. 5 crores for setting up 
the industries has been fina'iSed; 

(b) if so; the terms and conditions 
of this credit; and 

(c) if not, when it is likely to be 
finalised? 

The MinIlIter Of FInance (Sbrl. 
SachJndra Chandhui): (a) No, Sir. 

(b) Does not arise. 

(c) No dates have yet bOeen fixed 
for further discussions in this respect. 

~ to Unearth UnaCCOunted Money. 

3950. Shri Vishwa Nath Pandey: 
Shrl Kapur Singh: 
Sml Buta Singh: 
Shri Narasimha Reddy: 

Will the Minister of Finance be 
pleased to state: 

(a) how many raids have been 
carried out from January to 30th 
June, 1966 to unearth black money in 
each State in the country; 




